
       

20.        02.12.2019  At the request of learned counsel for the 

petitioner, this matter to come up on 04.12.2019.  

     

     
       

   

                                                            ……..………………… 
                                                            K.S. JHAVERI 

                        (CHIEF JUSTICE)  
 

 

        
                             ……..…………………… 

                                                         K.R. MOHAPATRA 
                                (JUDGE)   
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